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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH 

AT HYDERABAD 

O.A.No. 471/93 
	

Date of Order: 14.7.1993 

BETWEEN: 

Subba Rao 

P.C.Kaladhar 	 .• Applicants. 

A N D 

T'4h6 Comptroller & Auditor General 
of India. s6eL-c.o&t-( st-ak t-afr rtan7, 4 

The Principal Accountant Genea1, 
A.P., Hyderabad. 

The Deputy Accountant Generali 
(Adminjstrat 	Office of the 

'rincipai Accountant General (Audit) 
Hyderabad. 	 •. Respondents. 

Counsel for the Applicantb 	 .. Mr.J.Sudheer 

Counsel for the Respondents 	 •. Mr•G.Paran,eswara 

CORAM: 

UnM'flT,V SHRI A.B.GORTHI : MEMBEn(ADMN.) 

HON BLE SHRI T.CHANDRASEICHARA REDDY : MEMBER(JUDL.) 
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Order of the Division Bench delivered by 

Hon'ble Shri A.B.Gorthi, Member(Admn.). 

The prayer of these two applicants in this 

CA is for their promotion to the post of S.O. (Audit). 

Nr.J.Sudheer, learned counsel for the applicants now 

states that the first applicant havihg qualified in 

the reathired tests since been promoted to the post 

of 3.0. (Audit) whereas the second applicant did not 

qualify in the required test, in view of thtsecircum-

stanceshe does not wish to press the application and 

v reouest6 for permission to with_draw the same. The 
-14ration in these circumstances is dismissed as 

withdrawn, 
the respondents 

present. 

-r1-le5 shall bear their owh costs. 

(T . CHASEKHARA EDDY) 	
Member(Admn.) I 

B.G0RCj 

- - 

v rt) (Dictated in Open 

) 

To 
- ---n1 Let & Auditor General of India 

The Principal Account&bCutmaçc. New Delhi 
The Daputy Accountant General (Adrnn) 

O/o the Principal Accountant General; (Audit)Hyderabad./ - - 
One copy to Mr.G.Pararneswar Rao;  SC for AG.CAT.Hyd. 

6. One 3p'atz,.±o Library, CAT.HycI. 
c9,c 	 " 

pvrn 	 ; 
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TYPED 	 COMPiRED EY 

CHECKED BY 	 APPROVED BY 

IN THE CIflTPAL ;.D:•'IINISTRATIVE tkIBUNL.L 
I-!YDEPABAD BENCFI :J HYDERABAD 

pvrn 

THE HON'BLE ?4flUtJSTICE V.NEELñDRI RAO 
VICE CHaIRMAN 

THE HON'BLE ?IEJ.A.B.GORTY ; MEMBER(AD) 

AND 

THE HON'BLE i'R.T.CIWWRASEICWR REDLY 
MEMBEi( J) 

AD 

THB HONBLE /4R.P.T.TIRUVENGAD1,M sM(A) 

Dated : \ t- 7-1993 

0 RDER/JV1MEN-L 

C.A. No. 

in 

0.A.NQ. 
- - 	 w.p. 	 ) 

Admittpd arid Interim directions 
issue 	 - 

pJlowe 

Dispose of with directions 

rDlsrtnss d as withdrawn 

Dismi 	or default. 

Rejec djorder 

Cez*vMddi±4dVtThS*  

11yPF¼.A1MO BENCH. 	 I. 
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